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Malpractice in Import of Newsprint

9457. SHRiT S. C. SAMANTA: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether the Central Bureau of 
Investigation have received any com
plaint from newsprint trader. M. A. 
Desai and Company and the Registrar 
of Newspapers against State Trading 
Corporation and Dr. Nath regarding 
malpractices in contracting for import 
of newsprint; and

(b) whether C.B.I. has undertaken 
any investigation on this subject?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
Bill SINHA): (a) Central Bureau of 
Investigation have received no such 
complaint from M. A. Desai & Co. or 
the Registrar of Newspapers. How
ever, the Executive Director of the 
State Trading Corporation in his letter 
dated 27-3-1974 to Director C. B. I. 
had asked for investigation into the 
complaint made to him by Shri M. A. 
Desai to the effect that some officials 
of the S.T.C. at Bombay and floated 
a Arm and, by abusing their position 
in the S. T. C.. were • canvassing busi
ness from newspapers for early deli
very of new.«print allotted to them.

(b) Bombay Brandi o f tb* C.BX 
has registered a case for investigation.

Meeting of Central Prcas Accreditation 
Committee

9458. SHRI S. C. SAMANTA: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to 
state:

(a) whether the Central Press 
Accreditation Committee met in De
cember, 1973 after a long period;

(b) if so, the reasons therefor; and

(c) whether he will lay a statement 
on the Table of the House listing the 
agenda items, recommendations of the 
CPAC thereon and disposal of those 
cases with dates thereof energing out 
of the meeting of the Committee in 
December, 1973?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SINHA)- (a) The Central Press 
Accreditation Committee met on 
December 20, 1973 after a period of 
about a year.

(b) There *s no fixed interval. 
Principal Information Officer convenes 
meetings of the CPAC as and when 
necessary, taking into account the 
number of cases pending and ripe 
enough for consideration by the Com
mittee.

(c) the minutes etc. of tihe Central 
Press Accreditation Committee meet
ings are treated- as confidential.

Youth killed In Road Accident near 
/ Mehr&ull, Delhi

9499. SHRI SUKHDEO PRASAD 
VERMA: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether Government have made 
an inquiry into the delay by the Police 
in removing the body of a youth who




